
U,a/ AIISW"3 ASADHA 30.1893 (SAKA) 

hilher Service.. Thi. recilmmendat ion coven 
tloc. I. A. S. aad allied Srrvic" Examinatlona 
and i. under CQnlitieration of the Governm .. nt. 
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SHRI P. GANGADEB: May I know whe-
ther th~ Government ia conaiderinl recruitinll 
talented penon. from industry and other 
walko of life to tb., administrative cadre in 
..roe., 10 improve the quality of adminiltralive" 
peflQnncl ? 

SHRI RAM NIW.~S MIRDHA: Accord-
il1(l to the prcoent .yst"'" of recruitment there 
h a competitive e"amination conduclr-d by the 
Union Pur.lic St-rvice Commission to which 
people rrom all walks or lire and with all specia· 
Iili.,. can apply. A. ""Iarde the particular 
qllCltion Ihat the han. Meml"r lou railed, 
lhere i. one recommendation or the ARC 
which sayl thaI. ev ... n at a high" sla!!<' one 
d irecl examinal ion .hould take place 10 tha' 
persons who have rcachr-d a certain Bile could 
... ,' apply. Thai rrcommendation is al.o 
und.-r con.ideral ion. 

WRITTEN ANSWERS TO QUESTIONS 

MobW. ..... ., a._ by kat .. 

-1272. SHRI SHYAMNANDAN MISHRA: 
Will the Mini.ter or PLANNII\G he pleased 
to state: 

(a) the resources mobilisation undertaken 
by the Stalel during the last two ,.,arl of the 
Founh l'ive Year Plan; and 

(b) whethn- h i. in conreonnity with the 
Plan Itipulation ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DH."RIA): (8) According to the imforma-
tion made available by the StaIft, the mobi-
Ii.tion of resourc .. by ttem for the Plan dur-
ing 1969·70 and 19i0-71 il "Iimatcd at a 
tOlal or about RI. 1024 crores. 

(b) While the aggregate l'CIIOurce mobilisa-
tion by the Statea has been in conrormity with 
the rlan stipulation, the performance varies 
from one: State to another. 
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-1273. SHRI SIH.*lR I.ASKAR: Will tbe 
MinilLer or SCIENCE AND TECHNOLOGY 
be pleased to atate : 

(a) whether India and EaaI Germany have 
lillncd an agreement under which GDR will 
.upply India scientific equipment worth RI. 15 
Iakh •• 

(b) if 10, the ty~ or lcientifie inlttumntU 
agrt"ed to he supplied ; and 

(c) the main terma or tbe agreement? 

THE MINISTER OF PLANNING AND 
MINISTER OF DEPARTMENT OF 
SCIENCE AND TECHN01.OGY (SHRt C. 
SUBRAMANIAM) : (a) and (b). The Govern-
ment of India and the Govemme:l' l.r the 
Gennan Democratic Republic hllve aianr-d a 
Protocol on 23m June, 1971 to enable the GDR 
to hand over an apparatus for .-suring the 
ionotpheric absol'l'tion or electromagnetic 
wav",. The apparatus is valued al about US 
S 200,000 equivalent to about R •. 15 lakhs. 

(b) A copy of lbe Protocol is laid on the 
Table or tho House, [Placed ill Liherary. S .. 
No. LT-707/71] 




